
 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 
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Vs 
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Mr. Prabhu Swami and Ms. Divya Swami, 

Advocates 
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O R D E R 
 

09.01.2020  At the request for both the sides for reporting of settlement, 

the matter is adjourned for 4th February, 2020. 

     

           [Justice Venugopal M.]

     Member (Judicial) 
 

 
 

 

(Kanthi Narahari) 
Member(Technical) 

 
 

 

(V P Singh) 

Member(Technical) 
Akc/Md. 

 


